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.« .. Khalistan_.Pak Agency

*150. SHRI CHIRANJI LAL SHAR-
MA: Wilj the Minister of HOME
AFFAIRS be pleased to state:

(a) whether the attention of Gov-
ernment has been drawn to the news
item published in English daily Tri-
bune dateq 14 January, 1882 that
Khalistan js the agency of Pakistan:
and

(b) it so, the reaction of Govern-
ment thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHR]I NIHAR RANJAN LASKAR):
(a) Yes, Sir.

(b) It referg to the views of a visil.
Ing religious leader. Government
have taken note of these views,

Fall in Export in Coir Products

*151. SHRI A ' NEELALOHITHA-
DASAN NADAR: Will the Minister of
INDUSTRY be pleased to state:

(a) the measures suggested by
Government of Kerala to the Central
Government for tiding over the crisis
due to the fall in the exports and the
sluggishness in the internal markets of
coir products;

(b) the action taken by Govern-
ment of India. on it; and

(c) the details thereof”

THE MINISTER OF INDUSTRY
AND STEEL AND MINES (SHRI
NARAYAN DATT TIWARI): (a)
to (¢). In order to boost exports,
the Government of Kerala has sug-
gested payvment of freight subsidy on
exports  This proposal has been exa-
mined and an alternative proposal for
cash compensatory support has been
formulated by the Coir Board, which
is now under process,

2, The Government of Kcrala has
made the following suggestions to
counter the sluggishness of demand in
the internal markets, viz:—

(i) Contribution of the Central
Government towards share capital
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assistance of the Kerala State Co-
operative Coir Marketing Federa- .
tion;

(ii) Rebate on sale of coir and
coir products of the cooperatives
within the country;

(ili) Reimbursement of the 50
per cent amount contributed by the
State Government to the Kerala
State Cooperative Coir Marketing
Federation for its price fluctuation
fund; and

(iv) Reimbursement of the
amount gpent by the Kerala Gov-
ernment from 1978-79 on the Cen-
trally approved scheme of the State
Government,

These suggestions have been discuss-
ed in detail wity the officials of the
State Government They have bcen
requested to comsult the Reserve Bank
of India and the Coir Board and to
reformulate their proposals in the
light of such discussions. The specific
proposals are awaited from the Gov-
ernment of Kerala.

Amendment to Labour lLaws

*153, SHRI ARVIND NETAM: Will
the Minister of LABOUR be pieased
slate:

(a) whether Government have any
power to prosecute and claim dam-
ages from Labour Unions, which in-
dulge in wilful damage to public pro-
perty. causing great financial loss to
the exchequer;

(b) whether Government would
consider to adopt latest law: enacted
in this regard recently in UK, and
other countries of the world after pro-
per modification suited to our coun-

try. and
(c) it so, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF LABOUR
(SHRI BHAGWAT JHA AZAD): (a)
Yes, Sir,
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(b) and (e). In view of the above
Government does npot feel need for
the present, for enacting specia] Le-
gislation in this regard,

Strategy for Triba] Development

*154. SHRI BHEEKHABHAI: Will
the Minister of HOME AFFAIRS be
pleased to state;

(a) whether it jg g fact that strategy
of tribal development was conceived
and formulated much earlier than the
Component Plan;

(b) whether it is a fact that alloca-
tions made during Sixth Plan for Tri-
bal Sub Plin are much less than those
of Cemponent Plan;

(c) if so, the reasons therefor when
the population of Scheduled Castes is
double than that of Scheduled Tribes;
and 4

(d) the reasons why Tribal Sub
Plan has been made unlike Component
Plan, area oriented and pot beneficiary
oriented?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI NIHAR RANJAN LASKAR):

(a) and (b) Yes, Sir,

(c) A per the 1971 census the po-
pulation of Scheduled Castes is al-
most doub.e that of Scheduled Tribes,

(d) Tribal Sub-Plan approach envi-
sages area development with focus on
Scheduled Tribes. Both area develop-
ment schemeg and, beneficiary-orient-
ed schemes are also taken up. In fact,
in the Sixth Plan more emphasis is
being paid on beneficiary-oriented
scheme; than in the Fifth Plan period.
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